_ [No.01(01)/Tour/CESTAT/2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

- ‘ Dated : 5.7.2019
FOUR ORDER NO. 44 OF 2019 (REVISED)

In partial modification of Tour Order No. 44 of 2019, Hon’ble

President is pleased to order the tou i
3 ) - r program of Shri P.V.
Hon’ble Member (T) as follows : - Sl

Date T From To
1372019 | Hyderabad New Delhi
15.7.2019 | New Delhi Chandigarh
(Bench sitting at Chandigarh from 15.7.2019 to 19.7.2019)
20:/ 2019 Chandigarh New Delhi
21.7.2019 | NewDelhi Kolkata
(Bench sitting at Kolkata from 22.7.2019 to 26.7.2019)
127/287.2019 | Kolkata [ Chennai
| (Bench sitting at Chennai from 29.7.2019 to 2.8.2019)
\L 2.8.2019 TChennai | Hyderabad
By Order \
(Bincesh Kumar K.S)
Registrar
Copy to:
1s SPS to Hon’ble President, CESTAT, Delhi
2. Shri P.V. Subba Rao, Hon’ble Member (1), CESTAT, I'iydcrabad
3. lon’ble Member (J), CESTAT, Chandigarh/Kolkata/Cbennal
A. Dy. Registrar/ Asstt. Registrar, CESTAT, Chandigarh/ Kolkata H
Chennai ‘
5. Accounts Section, CESTAT, New Delhi
6. Website
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